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NAME OF THE PARTIES Rajadhani Electricals

Essar Projects (lndia) Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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rCr No- E33II&!4MLI/M tll2012

The Counsel for the Petitioner as well as the Corporate Debtor are present.

Part heard.

The Petitioner as well as the Corporate Debtor are directed to submit their

written submissions on/before next date of hearing.

List this matter for further hearing on 07.12.20U.
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